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NEW DELHIL »
RA No, 367 of 1994 in CP 100 of 1994 in

QA No, 1050 of 1993
New Delhi, this the Jislday of November, 1994.

HQN'BLE MB JUSTICE S.K.DHAQN, VICE CHAIRMAN
HON'BLE MR B.NJOHQNDI YAL, MBMBER( A)

Shri K.S,Chaubey
S/0 Shri Bal Bev :Chaubey
R/0O K=290 Sector 9,

Vi Nagar
th?a.‘gaba . : ' eee Pttib‘lﬂm!.‘.

versus

Shri Masihuzzaman

Gener al Manager,

Nor thern Rai lway,

Head quar ters , Baroda House,

New Delhi, «s soRespondent,

@RDER( By circulation)

This review application has been filed
on behalf of Shri KeS.Chaubey, applicant in
O,A¢Ne, 1050 of 1993 seeking recall of our order
dated 16-08-1994 in GP No, 100 of 1994, Relying on
/% an affidavit filed by the respordents, the Tribunal
reached the conclusion that the judgment dated
21.09,1993 had been substantially complied with.
The contempt petition was, therefore, dismissed.

2. The review applicant contends. that he had
already been pramoted on 31.1,1994, He filed a
contempt petition on 31.03.1994 3s acc‘ording to
the judgment dated 21.09§1993 he was to be promoted
in the slot vacated bxpr?g:ion of Shri $ita Ram I
as Head Clerk whoVacated Aowe w,e.f.1.3,1993,
Qur order dated 21.09.1993 in f;ha main OA 1050/93
noted the submissions of the respordents that in
This document is processed by PDF Hugla¥ FABCYiaF 1PI0% .45 re?r_i;vé"&l&aeﬁ,q!ea%&%&&é toMDRRIACer Pro.
the case of the applicant will be u:tmesi.dtl:hfﬁ‘iS..://PDFR@pIacer’001?l
Accordingly, a dirocﬁon was issued to tho |

.




This document is processed by PDF Replacer Free version. If yoJ WA o remove this text, please upgrade to PDF Repll/cer Pro.
https://PDFReplacer.com

respondents to consider the case of the applicant
for pramotion as Senior Clerk in the vacancy arising
out of the pramotion of shri 3,R.Gupta, as Head
Clerke This Tribunal accepted the explanation
of ferred by the respondents in the counter to the
C.P, that Shri Sita Ram Gupta was pramoted as Head
Clerk weesfele2.1993but no vacancy was caused in
grade of Rs, 1200-2040 as the same was ad justed against
re=structuring of the cadre and the post of Senior
Clerk in the Budget Branch was curtailed froam 5 posts
to 4 posts., The next vacancy arose on 31, 1.1994 with
the transfer of one Shri Mohan Singh, Senior
Clerk to his parent department and Shri Choubey was
immediately promoted against this vacancy. This
Court could only direct the respordents to consider
the pranotion of the applicant against an existing
post and if the post itself was abolished it
could not be said that their ingbility to pramote
him against that post was wilful disobedience of the
’ directions of this Tribunal. The petitioner had
raised a new pc:ing_t. about his seniority being at Serial
No.4 but he has not clarified as to which of his
juniors had been pramoted from an earlier date. This

new point cannot be adjudicated upon in a review
petition.

- In view of the aforesaid considerations, the

review petition fails and is dismissed,

(a.»%ﬁ»’i‘%““féﬁl?br/ '
cu iyal. ( S.l;ﬁ
llarnbor(A) . Vic .a::;.‘x)'man.
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